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Railway OiBeers' AssociatioD as repOI:ted in 
Patriot dated 2 J January # 1984 under the 
caption uTulsle ror top poiu in Rail Board" 
rCIArdinl issuc or the policy guidelines on 
promotion to the posts of General Manalers 
aDd Railway Board Members; 

(b) if 10, the details thereof; aDd 

(c) action taken in tbe matter' 

THB MINISTER OF RAILWAYS (SHRI 
A.B.A. GtiANI KHAN CHOUDHURY) (a) 
to (c) A JlCprc.eotatioD dared 9-8"1983 
from tbe Federation of Railway Officers 
AlIOCiations was received. Tbe Fcdera~ion 
or Railway Officers' Association bas, therein, 
liven some sualestions to provide equitable 
opportunities to the officers of various orga-
nised Railway Services for promotion to the. 
posts or General Managers J equivalent posts 
and posts above. Tbese 5u.geltions bave been 
noted. 

Promotion or Primary Education AIDOBI 
CItUdn:D of Mi~lt,ies 

9S99. SHRI NIRMAL SINHA: Will tbe 
Minister of EDUCATION AND CULTUR.E 
be pleased to state : 

<a> how far the policy of promotion of 
primary education among the ehlldrc~ of 
minorities belonging to below poverty hnes 
implemented by the states ; 

(b) what were the numbers of tbe child-
rCD of minority ~roup of ale group and group 
6-11 years complctioa primary education 
course; and 

(c) tbe ratio or this number to that of the 
childlen of same age group and those not 
havina primary education course compleled "I 

THE MINISTER OF STATE OF THb 
MINISTRIES OF BDUCATION AND 
CULTURE AND SOCIAL WELFARB 
(SHklMATl SHBlLA KAUL) : <a> to (c) 
School education including primary educa-
tion is basically tbe ~csponsibility of tbe 
States and mostly manalcd by tbem. U Ddor 
the proarammo of Univcnalisatioa of Bl> 
mentary Education (claslea l·VJ.ll) primary 
"ducatioD is imp..trted to all cbildren iDClud-
ina tbole of minorities. The programme is 
Wact arou.p oriented ... · Special attention is 
beina paid for enrollina children from weaker 
IOCtiODS or the society includina SC/ST, 
·laDd.lci& allicuhun.l labourers, urbaD alum .. 

dwellers, etc. Separate Itatistics arc not 
col1ec~ed community-wise. 

Re-Employlllellt/Ex ..... loD of ServIce In 
IITDEUfI 

9600. PROF. AlIT KUMAR MeHTA: 
wilr the Ministcl' of EDUCATION AND. 
CULTURE be pleased to ~tate: 

Ca> the Dumber of persons who were aiven 
re-employment/extension of service during 
1983 by the Institutes of National importanco 
sucb as IITs with tbe reasons for the re-:-
employment/extension of service ? 

THE- MINISTER OF STATE OF THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRIMA Tl SHEILA KAUL): Duriog )983, 
the 'Five Indian Institutes of TechoDoJolY 
have given rc-employmenl as per rules to 
14 persons in all. All these persons were 
memb~rs of academic sraff and their re-emp-
loym~nt was in the intere~ts of student. and 
fot the purpose of teaching and guiding 
researcb. 

Eaqalry aad Relervat'o. Clerks or NoitI.era 
Railway Work", 011 Adboc Bub 

9601. SHRI BHEEKHA DHAI: Will 
tbe Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a f~ct that Enquiry and 
Reservation ("'Ierks of Northern Rail "ay, 
working on ad hoc basis before recruitment 
or Lady Reservation Clerks in 1979 were 
confirmed very late due to chanle of .Policy 
of recruitinl ladies only' ; 

(b) whether Government propose to troat 
the staff working prlot to recruitment oC ladies 
.1 lellior when the policy bas been chanaed 
by the Railway Board; 

(c) whether it is also a fact that tho 
Delhi Hilh Court had alio given its juqo-
ment that tbe staff woddlll already would be 
senior; and 

(d) what steps tbe Gov.:rnmcnt are loiDa 
to take to remove the bickerjna in tbe mind. 
of staB who are wodtiDI prior to recruitmeut 
of ladies by 2 to 10 yeats? 

THE MINISTER OF' Rr\ILWAYS (SHRI 
A.B.A. GHANI KHAN CHOUDHUa" 
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(a) No, Sir. They have not been conlirmed 
F' far. 

(b) Seniority of the staft" in question has 
been:Oxed as per rules. 

(c) No. Sir. The Delhi Hilh Court judie-
ment referred to deals with tbe treatment of 
male staff on a footinl of equality. wi!b 
female staff' so lona as tbey are working In 
one office. 

(d) Does not arise. 

Releue of CoDSian ... t of Copra' by 
Port Healtb Oftleer. Bombay 

9602. SHRI R.L.P. VERMA : Will the 
Minister gf HEALTH AND FAMILY WEL-
FARE be pJeased to state : 

(a) whether it is a fact that bUle cons ian-
ment of Copra which was in highly decom-
posed ~tate and funlus infested was released 
by the Port Healtb OfIicer, Bombay for 
public consumption ; 

(b) if so, details tbereof; 

(c) whether it is a fact that the Central 
Bureau of Investigation hal conducted inves-
tilation in this matter ; and 

(d) action proposed to be taken by 
Government in thft matter against the erring 
officer, if any' 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI MOHSINA KIO-
WAI) : (a) to (d) A report was received by 
the Government from the Central Bureau 
of Investigation about the involvement of 
the Port Health Officer, 80mbay and two 
Officers of the Directorate General of Health 
Services in the release of an imported con-
signment of Copra, at Bombay Sea Port, 
which was adulterated and unfit for human 
consumption. Disciplinary proceedings have 
beeD drawn up against tbe concerned Port 
Health Officer. Recordable warninls were 
issued to the concerned two ofticers of the 
Directorate General of Healtb Services. 

<a> whether Indian Medical C(luncil bas 
directed all the State Government-, IDd all 
concerned officers of Health Department 
to araDt stipends to aU medical graduates 
who have secured .de.rees aboard during one 
year-s traioiDI as interness in India? 

(b) if so, which of the State Governments 
are uptill now, not grantiog stipends to stu-
dents having secured medical degrees in 
socialist countries and what steps are being 
taken to end tbis anomaly; 

(c) whether such medical Iraduate under-
going practical training in Palna and otber 
medical collcac hospitals of Bihar are Dot 
granted stipends; and 

(d) if so, reasons therefor and remedical 
steps taken in this matter? 

THE MINISTER OF HEAL1H AND 
FAMILY WELFARE (SHRI B. SHANKA-
RANAND) : <a> Yes, ~ir. 

(b) The information is not readiJyavai-
lable with Government of India. 

<c) and (d) The Government of Bihar 
while accepting the proposal have sought 
certain iDformatioD from the Medical Coua-
cit of India to enable them to implement tbo 
scbeme. 

1\lemo from HiacJastaa Coastruedoa 
Worken' UD'oa. Metro Rail".,. 

Calcutta 

9604. SHRI SUNIL MAITRA : Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether he has received a memoran-
dum sent on 31 December. 1983 from 
Hindusten Comaruction Worken' Union, 
Metro Railway Works, Calcutta; 

(b) if so, what are the demands put for-
ward in tbe said memo.randum ; and 

Cc) what steps Government have takeD or 
propose to take for .ettlement of abe 
demands contained in the said memo. 
randum? 

.Gnmt of Stipends to Medical Graduate. THE MINISTER OF RAILWAYS (SHR) 
From SoclalJat COUDtrlu A.B.A. GHANI KHAN CHOUDHUR.Y): 

9603. SHRI BHOGENDRA JHA: Will the <a' Yea, Sir. 
MiDiltcr of HEALTH ANQ FAMILY WEL· (b) Demands put Corward in tbe memor-
f ARB be pleased to Itate : .ndum arc as foUow. : 




